
 

 
Central Administrative Tribunal 

Principal Bench, New Delhi. 
OA-321/2017 

New Delhi this the 30th day of January,  2017 
 

Hon’ble Sh. Shekhar Agarwal, Member (A) 
Hon’ble Sh.Raj Vir Sharma, Member (J) 

 
Mrs. Babita 
Post of T.G.T. 
Group ‘C’ 
W/o Shri Bhupinder Kumar 
Age 31 years, 
R/o 54, Bazar Lane, 
Jangpura, Bhogal, 
Delhi-110014                                                                               ... Applicant  
(By Advocate : Mr. Padma Kr. S) 

 
Versus 

1. Govt. of NCT of Delhi 
Though,  
Chief Secretary 
Delhi Secretariat 
Players Building, New Delhi. 

` 2.  Secretary 
     Delhi Subordinate Services Selection Board, 
     FC-18, Institutional Area, 
     Karkardooma 
     Delhi-110092 

 
 3   Director  

     Directorate of Education 
     Old Secretariat 
     New Delhi.                                                                            ... Respondents 

 
ORDER (ORAL) 

 
Mr. Shekhar Agarwal, Member (A) 
 
 Learned counsel for the applicant has submitted that the applicant was a 

candidate for the post of TGT Maths (Female).  Although she has been 

successful in the selection process, her candidature has been rejected on the 

grounds that she does not have the qualification of B.Ed., even though she has 

higher qualification of M.Ed.  Learned counsel submitted that the aforesaid issue 

has been dealt with by this Tribunal in O.A. No. 3870/2012 vide order dated 

21.11.2013.   The said order has been upheld by the Hon’ble High Court of Delhi 

vide its judgment dated 26.05.2016 in Writ Petitioner (C) No. 8089/2015. 
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2. Learned counsel submitted that the applicant would be satisfied if 

directions are given to the respondents to examine the case of the applicant in 

the light of the aforesaid judgments. 

3.    Accordingly, we dispose of this OA at the admission stage itself without 

issuing notice to the respondents and without going into the merits of the case 

with a direction to them to examine the case of the applicant in the light of the 

aforesaid judgments.  In case the applicant is found to be similarly placed, then 

her candidature may be processed within a period of 60 days from the date of 

receipt of a certified copy of this order. 

4. No costs.  

 

 
  (Raj Vir Sharma)          (Shekhar Agarwal)                                                                      
     Member (J)           Member (A) 
  
/sarita/ 
 
 


